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Sl No. NH No. Name/location of bypass Length (in Km.) Target for Completion

8. 125  Nanakmatta bypass 5912 Sep.-2017

9. 125  Khatima bypass 8311 Sep.-2017

10. 87 Rampur bypass 8.60

11. 87 Bilaspur bypass 73

12. 87 Haldwani bypass 13.202

13. 74 Najibabad bypass 10.119 .

14. 74 Nagina bypass 5.770 Appoited Gt

15. 74 Dhampur bypass 4.426 targeted by December
16. 74 Udhowala bypass 4010 2016. Completion
17. 74 Jaspur bypass 11283  Within 30 months
18. 74 Kashipur bypass 23.241 alter appointed date.
19. 73 Roorkee bypass 11.288

20. 73 Chutmalpur bypass 3.702

21 72A  Chutmalpur bypass 6.213

22, 73 Saharanpur bypass 43394

Compensation to vehicle owners impacted by banning of diesel vehicles

2404. SHRI CHUNIBHAI KANJIBHAI GOHEL: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Government has examined the order of the National Green Tribunal

banning diesel vehicles of more than ten years old in Delhi;

(b) if so, the steps being taken to protect the interests of wvehicle owners who had
paid one time road tax for a period of 15 years and their vehicles are still road worthy;

(¢) whether Government has any plans to compensate such owners of such

vehicles and if not, the reasons therefor; and

(d) the reasons for not giving adequate time and permission to such vehicle

owners to sell their vehicles outside Delhi?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) and (b) Yes, Sir. Department
of Heavy Industries has filed affidavit dated 28.7.2016 furmnishing status report before
the Hon’ble NGT, Delhi for compliance of order dated 18.07.2016 and 20.07.2016.
Further hearing before Hon’ble NGT is pending.
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(c) and (d) No, Sir. The Ministry of Road Transport and Highways has drafted
a concept note on “Voluntary Vehicle Fleet Modernization Programme” which has
been uploaded on the Ministry’s website: www.morth.nic.in, nviting comments and

suggestion. This concept note aims to incentivise the scrapping of old vehicles.
Road Safety Bill

2405. SHRI C. M. RAMESH: Will the Minister of ROAD TRANSPORT AND
HIGHWAYS be pleased to state:

(a) the salient features of proposed Road Safety Bill;

(by whether any consultations have been held with the States and other
stakeholders;

(c¢) if so, the details of suggestions/objections made by States, State-wise; and

(dy whether the proposed Bill is in compliance with the Road Safety Audit or
is going to add some more road features in the Bill in addition to what is there in
the Road Safety Audit?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT
AND HIGHWAYS (SHRI MANSUKH L. MANDAVIYA): (a) The Road Transport
and Safety Bill was prepared by Ministry of Road Transport and Highways in 2014
However, after the consultation with the Stakeholders and the observations of the
States, further consultation and deliberations shall be required for adopting the Bill
As of now, the necessary amendments in the current Motor Vehicles Act, 1988 are
being introduced through amendments.

(b) and {c¢) Ministry constituted a Group of Transport Mimsters from States who
have given their recommendations to amend the Motor Vehicles Act, 1988 and not
to proceed ahead with the Road Transport and Safety Bill. Presently, Ministry is
proposing the Motor Vehicles (Amendment) Bill, 2016 keeping the need for urgent
changes in the Motor Vehicles Act, pending the finalization of the Road Transport
and Safety Bill, to address safety and efficiency issues in the transport sector.
The need to update the legislation related to road transport was felt in keeping
with new systems and practices that have evolved in various parts of the world
Enhancement of penalties, strengthening public transport, safeguarding, protecting,
Good Samaritans, enhancing customer care [acility, etc. are the main features of
the Road Safety Bill.

(dy The Road Safety Audit is dealt by the TRC:SP:88-2010 prepared by Indian
Road Congress.



